37 Written Answers

WRITTEN ANSWERS TO QUESTIONS
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Bribes given to Indian officials by
Philips Petroleum Company of the U.S.A.

* 157. SHRI VIREN J. SHAH: Will the
Minister of PETROLEUM be pleased to state

(a) whether Government's attention has
been drawn tc the news item appearing in the
'Indian Express' Bombay edition, dated 14th
February, 1976 to the effect that some
officials of the Indian Government were given
bribes by the Phillips Petroleum Company of
the U.S.A. : and

(b) if so, the steps proposed to be taken by
Government against the officials concerned as
this also involves violation of the Foreign
Exchange Regulations Act ?]

qaiferam ddt (1 %o Wto wrEEm) :
(%) &= (;) : 79maTd ® aavd O T
& wrem oAl AF wTe & omw W
qEAT TE E 1 IAw are & gw fonad
¥ ware felfer a2fman ool & e
& wrreTe w7 frme g oo

t[Transferred from 9-3-76. Previously
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[15 MAR. 1976]

to Questions 38

f[THE MINISTER OF PETROLEUM
(SHRI K. D. MALAVIYA) : (a) and (b]
Government have no information at present in
regard to the facts stated in the news item.
According to subsequent press reports
Phillips Petroleum Company has denied the
charges.]

Promotions of Engineers in the Central
Railway

*I58. SHRI N. H. KUMBHARE: Will the
Minister of RAILWAYS be pleased to state :

(a) the number of promotions made
category-wise from the posts of Assistant
Engineers Temporary Assistant Engineers, to
the posts of Divisional Engineers/Exe-cutive
Engineers in Central Railway, on and from
the 27th November, 1972, so far year-wise ;

(b) the number of posts of Divisional
Engineers/Executive Engineers reserved for
promotion of officers belonging to Scheduled
Castes and Scheduled Tribes in the each year
during the same period ;

(c) the number of posts actually filled up
by promoting Assistant Engineers/ Temporary
Assistant Engineers belonging to Scheduled
Castes and Scheduled Tribes as Divisional
Engineers/Executive Engineers during those
years; and

(d) the reasons for not filling up all the
posts reserved for the Scheduled Castes and
Scheduled Tribes?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHAMMAD SHAFI QURESHI) : (a) to
(d) A statement is laid on the Table of the
Sabha.

Statement

Reservation orders effective from 27-11-72
are applicable to promotions based on
seniority-cum-suitability whereas Class II and
Temporary'  Assistant  Engineers  are
promoted through a positive act of

t[ ] English translation.



